NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI
DAILY CAUSE LIST DATED 28.07.2022 (THURSDAY)

In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial), Hon’ble Mr. Kanthi Narahari, Member

COURT-1V (VIRTUAL MODE)

10:30 AM

(Technical) and Hon’ble Dr. Alok Srivastava, Member (Technical)

For Admission (After Notice)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Shalini Singhal & Ors. Suruchi Aggarwal Rudreshwar Singh-R3
(Ins) No. 1244 of | Vs. Aditi Sinha-R1 & R2
2019 & I.A. No. Rahul Singh & Ors. Aditya Dewan
1772, 1800, 2031 Amit Singh
& 2659 of 2021
With
2. Comp. App. (AT) | Sanjeev Abrol Rudreshwar Singh Aditi Sinha-(R1 &
(Ins) No. 1249 of | Vs. R2)
2019 & L.A. No. Rahul Singh & Ors. Snehit Choudhary
85 0f' 2019
With
3. Comp. App. (AT) | Active Valley Square Welfare Kapil Payla
(Ins) No. 210 of Association (Through Its Secretary)
2022 Vs.
Manish Kumar Gupta
(Interim Resolution Professional of AVP
Buildtech Pvt. Ltd.) & Ors.
4. Comp. App. (AT) | Pranav Sharma Shankari Mishra Hitesh Sachar-R1
(Ins) No. 170 of Vs.
2020 Syndicate Bank
5. Comp. App. (AT) | Shivashakti Elmech Pvt. Ltd. Iswar Mohapatra Rohit Khanna-R1
(Ins) No. 34 of Vs. Shiv Nandan
2021 Shiv Nandan Sharma & Anr. Sharma-R1
Resolution Professional Nikhil Kohli-R2
Drake & Scull Water & Energy India
Pvt. Ltd.
6. Comp. App. (AT) | Manoj Kumar Umashankar Saraf & Ors. | Deepak Chawla Saurav Panda
(Ins) No. 472 of Vs. Charu Bansal-R1
2022 Bhuvan Madan
Resolution Professional Ferro Alloys
Corporation Ltd. & Ors.
For Hearing
7. Comp. App (AT) | Bhagwan Singh Rawat. Mangesh Krishna Ankur Mittal-R1
(Ins) No. 712 of Vs. Abhishek Anand-RP
2019 State Bank of India & Anr.




8. Comp. App. (AT) | Lyka Labs Ltd. Kartik Nagarkatti Shashank Tandon
(Ins) No. 168 of | Vs. Apoorv Agarwal
2020 Modi Lifecare Industries Ltd.

9. Comp. App. (AT) | Vinayak Laser Tech Pvt. Ltd. Vineet Sharma Harsh Gattani
(Ins) No. 244 of Vs. Mudit Gupta
2020 Instapower Ltd.

Note: Cases shall be heard only in physical mode w.e.f. 15 August, 2022.

Copy to: -
By order of Hon’ble Chairperson
1. Notice Board -sd/-
2. Website: www.nclat.nic.in Registrar
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